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whichever was less. It was thus possi-
ble that a unit could have obtained
canaliseq raw materials to an extent
which could result in their licensed
capacity being exceeded. From Octo-
ber 1977 onwards, DGTD units were
released canalised raw materials to
the extent of releases made during
1976-77 or as per entitlement based on
licensed capacities for formulations
whichever wag higher,

The releases of Oxytetracycline to
M/s. Pfizers were also made on the
above basis.
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Wheat Transpert hampered due to
Shortage of Wagons

215, SHRI MADHAVRAO SCINDIA:
Will the Minister of RAILWAYS be
pleased to state:

(a) the total wheat transported by
the Indian Railways, throughout the
States by the Food Corporation of In~
dia up to the end of May, 1878;
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(b) whether it is not a fact that the
transportation was hampered due to
shortage of wagons; and

{¢) if so, the names of States where
the transportation was hampered?

THE MINISTER OF STATE IN
THE  MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) to (o)
Movement of foodgrains on Food Cor-
poration of India account is program-
med in advance in consultation with
them and is given very high priority
urder class ‘B’ of the Preferc.tial
Traffic Schedule. The clearance hus
taken place satisfactory, Aproximate-
ly, 2.3 million tonnes of wheat have
been moved by rail on Food Corpora-
tion of India acount from January
to May, 1978.

Digtribution Control on Canaliscd
Bulk Drugs

216. SHRI S, S. SOMANI: Wiil the
M:ister of PETROLEUM, CHEMI-
CALS AND FERTILIZERS be pleasel
to state:

(a) the details of Government policy
regarding distribution control on cana-
lised bulk drugs: whether it is a fact
that distribution control on entire in-
digenous production of canalised bulk
drugg is obligatory;

(b) if so, why distribution control
was exercised on Vitamin A, Aspirin
and Prednisolone;

(¢) whether complaints have been
received about manufacturers of the
above three drugs having discriminat-
ed in the supply to various units; and

(d) if so, the remedial action taken./
proposed to be taken?

THE MINISTER OF PETROLFUM
AND CHEMICALS AND FERTILI-
ZERS (SHRIH.N. BAHUGUNA): (a)
and (b). No specific policy regasding
the compulsory distribution of indi-
genous production of canalised drugs
ias been laid down. However Gov-
e.nment are empowered unds; Sec-
tion 18 G of Industries (Dcvelopment
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and Regulation) Act, 1951, to notify
crders providing for regulation of
supply /distribution/ trade/commerce
i, any article or class of articias re-
lutable to any scheduled industry in
so far as it appears to be necessdry or
expedient to secure equitable distci-
out:on and availability at fair prices
o! such article or class of articles,

1f the indigenous manufac‘urers of
canalised drugs wish to avail of the
distribution arrangements of the can-
alising agencies they may register
themselves with the concerned agency
inulcating the quantum of bulk drug
which they would like to make availa-
ble for distribution through them.

There wag no distribution contral
through the canalising agencies viz.,
State Chemicals & Pharmaceuticals
Corporation of India Ltd., on indigen-
ously produced Vit. A and Predniso-
lone. Vitamin A was canalised only
during 1977-78 whereas Prednisolone
wns canalised for 2 years viz. 1376-_'.' )
and 1977-78. Aspirin was never in-
cluded jn the list of canalised bulk
7ir 148,

(c) No complaintg regarding  is-
crimination in the supply of vitamin A
and Prednisolone to variousg units by
the indigenous manufacturers of these
diigs were received during the lust
year. However, in respect of aspirin,
a few complaints were received it ._uft
irregular supplies of the drug, from
varioug units in different regions of
the countwsy.

(d) AIl the 3 drugs mentioned here
have been included in the restricted
list of imports in the Import Policy,
1978-79.

Allotment of Cooking Gas Agencies in
Assam

217. SHRI AHMED HUSSAIN: Will
the Minister of PETROLEUM, CHE-
MICALS AND FERTILIZERS be
pleased to state;

(a) whrt is the number in the wait-
ing list for allotment of cooking gas





